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(b) if so, the areas identified and 
. the type of projects to be under-
taken ; 

(c} whether Finland has offered 
Technical Collaboration for the ex-
pansion of N~panagar News Print 
Factory in Madhya Pradesh ; and 

(d) if, so, the deci5ion taken by 
Government thereon and other 
details ? 

THE DEPU f Y M IN I STER IN 
THE MINISTRY OF COMMERCE 
(SHRI P. A. SANGMA) : 1,a) and 
(b) At the last meeting of the Indo-
Finnish J0int C mmissio.11 it was 
agreed that the sectors like mining 
and metallurgy, fore try a forestation 
of cold dese rts. leat her tech no logy, 
paper and pulp industry al1d euergy 
offered prospects fo r increased cu-
operation between India and Finland. 

( c) and ( d). A Finnisll firm of 
Consultan ts , M/ . Jaako Poyry had 
carried out a study about 2 years 
ago with regard to them derni ation 
requirements of the Nepa mill . 
There has , h0wever, been no pro-
posal with regard to the technical 
collaboration for the expansion of 
Nepa Mills. 

Additional Credit to Sugar 
Factory to pay off Cane 

Arrears 

10585. SHRI B.V. DESAI : Will 
the Mini ter of FINANC E be 
pleased to state : 

(a) whether Co mmercial ba nks 
have been asked to consider n 
merits the case of each indivi dual ugar 
mill for additional credit facilities t 
pay off cane arrears which amounted 
to Rs. 142 crore as on February 
15 ; and 

(b) if so, the details thereof 1 

THE DEPUTY MINISTER l N 
THE MINISTRY OF I·INANCE 
(SHRI JANARDHANA POOJAR Y): 
(a) Ye~. Sir. 

' 

(b) Appreciating the need of 
the sugar industry for larger credit 
assistance, the Res rve Bank of 
India, as an immediate measure, 
had permitted the bank at the very 
beginning of the sugar eason tu 
a llow working c pital limits to sugar 
mills upto the level of 100 % of 
the maximum utilisation of the 
previous sea~on without o btaining 
its prior authorisation and to 
approach it well in t ime for igher 
limit in respect of individ ual mills. 
During the cour e of thi season, 
the RBl permitted the banks having 
a large number of pending applica-
tions to permit, as an ad hoc 
measure, enhancement of credit 
limit lo the applicant mills upto 
125 % of their la t year's peak level 
drawings s a to ensure that 
p~nding the scru tiny of proposals, 
producti n of ugar was not 
hampered. · be machinery under 
Credit Authori ation Scheme has 
been geared up for expeditious 
di po al of propos:il for enha nced 
limit for ug r mills. · hey have 
al o provided d i ~cretionary finance 
t banks, which were experiencing 
liquidity <lifficulty, to enable them 
to meet es ential production credi~ 
requirements of vital sectors, includ-
ing ugar industry. Government 
and the Reserve Bank have always 
endeavoured to ensure liquidation 
o~ cane dues by the sugar mills 
~ithout delay. Towards this objec-
tive, the banks have been advised 
to monitor the cleara~cc of arrears 
of payment by mills to sugarcane 
growrrs and to ensure that they 
not only provide credit to milJs for 
payment to the growers but also 
have a rrangement through which 
it is ensured that the growers get 
their dues. 

Electronic Export Processing Zone 

10586. SHRI LAKSHMAN MA-
LLICK : Will the Minister of COM-
MERCE be pleased to state : 

(a) whetber some units in Santa 
Cruz Electronic Export Processing 




